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State Percentage of landless houscholds*
Rajasthan 57
Tamil Nadu 166
Uttar Pradesh’ 38
West Bengal 6.2
All India 100

*As per NSSO, 2003
!Includes Jharkhand 2 Includes Chhattisgarh * Includes Uttarakhand

Inclusion of construction of water tanks under MGNREGS

1761. DR. PRABHA THAKUR: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(@) whether Government is aware of the practice of constructing “pukka
tanks’ i.e. small reservoirs in every village of famine-struck areas like Barmer and
Jaisalmer of western Rajasthan for addressing the problem of water scarcity;

(b) the outlook of Government regarding construction of such small and
cemented reservoirs in States like Rajasthan through the Mahatma Gandhi National
Rural Employment Guarantee Scheme (MGNREGS) for providing clean potable water
to rural people; and

(¢) the details of any such scheme formulated by Government and, if not,
the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) to (c) Yes, Sir. Para 1B of Schedule-I of Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA) lists the category of works
that any Scheme prepared by a State Government under Section 4(1) of MGNREGA
shall focus upon. These include water and soil conservation works.

Under the above category of works, Rajasthan Government has been taking
up construction of small and cemented reservoirs on individual or community land in
villages of famine struck areas like Barmer and Jaisalmer districts for providing
potable water to rural beneficiaries.

Evaluation of Government programmes for Social Sector Schemes

762. SHRI NANDI YELLAIAH: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(@) whether Government is finalising a proposal to set up an independent
evaluation agency for evaluating Government programmes to ensure that the
benefits of social sector schemes reach the masses;

(b) if so, the details and modalities of such programmes, likely to be

+Original notice of the question was received in Hindi.
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implemented throughout the country to make a significant impact on the ‘aam
aadmi’;

(¢) whether all payments under Rural Employment Guarantee Scheme are
made through banks; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) and (b) An Independent Evaluation Organization (IEO)
has been approved by the Government to assess the out comes and impact of
flagship schemes of the Government.

(¢) and (d) Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) has made mandatory requirement to make wage disbursement through
institutional accounts in Banks or Post Offices, unless specifically exempted, to
ensure transparency and enhancing the integrity of wage payment. State
Governments have been advised to roll out Business correspondent on competitive
bid from Banks to strengthen the institutional out reach. However, keeping in view
the limited institutional outreach of Banks and Post Offices as well as special
circumstances prevailing in Integrated Action Plan (IAP) districts, Ministry of Rural
Development has recently decided to allow the State Government to make
MGNREGA wage payments through cash in IAP districts for one year subject to
certain conditions.

Work provided under MGNREGS

763. SHRI MANI SHANKAR AIYAR: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(@ the number of the Mahatma Gandhi National Rural Employment
Guarantee Scheme (MGNREGS) beneficiaries who have received 100 days of work
per year State-wise and year-wise since programme was implemented;

(b) the number of States which have enacted required legislation and made
the requisite budgetary allocations to pay unemployment allowances to those who
are not provided employment within 15 days under the MGNREGS;

(¢) the number of days for which this unemployment allowance has been
paid State-wise and year-wise since the programme has been implemented; and

(d) the steps taken to ensure that those who don’t receive employment
within 15 days of secking it, are provided the unemployment allowance as mandated
under MGNREGA?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) The details of houscholds which completed 100 days of
employment under Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) from the year 2006-07 onwards as reported by States/UTs are given in
Statement-1 (See below).



